
































Mrs. Gayathri Dattu, Ex. Employee, Vaysya Bank Limited (ING Vaysya) File No. 1211.

FORMAT OF DISCLOSURE OF ASSETS
(in terms of the Resolution adopted in the
Full Court Meeting held on May 7, 1997)

Wife of Justice H.L. Dattu, Judge, Supreme Court of India

Items Description Particulars/Value Remarks
Spouse
Liabilities e Any other Nil

Liabilities



HP
Typewritten Text
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